
>

Title: Introduction of the Rajiv Gandhi National Institute of Youth Development Bill, 2011.

 

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN):  Sir, I beg to move
for leave to introduce a Bill to declare the institution known as the Rajiv Gandhi National Institute of Youth Development, to
be an institution of national importance and to provide for its incorporation and for matters connected therewith or
incidental thereto.

MR. DEPUTY-SPEKAER: The question is:

"That leave be granted to introduce a Bill to declare the institution known as the Rajiv Gandhi National
Institute of Youth Development, to be an institution of national importance and to provide for its incorporation
and for matters connected therewith or incidental thereto."

 

The motion was adopted.

SHRI AJAY MAKEN: I introduce** the Bill.


